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To,

The Registrar General,

Principal Bench,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub: Regarding Action Taken Report in Execution Application No- 24/2023 In Re: O.A.
No-44/2022 Saket Girls PG College Vs. State of Uttar Pradesh and Others in

compliance of order dated 07.08.2023.

Sir, ~
In compliance to the order dated 07.08.2023 passed by this Hon'ble National Green
Tribunal in Execution Application No- 24/2023 In Re: 0.A. No-44/2022 Saket Girls PG College
Vs. State of Uttar Pradesh and Others, the Action Taken Report is hereby attached with a
request to put up before Hon'ble National Green Tribunal for kind perusal and consideration.

Enclosure: As above. Your's Sincerely,

34

(Dr. Ram Karan)
Chief Environmental Officer,
Circle-5
Copy to:

1. Member Secretary, UPPCB, Lucknow.

2. District Magistrate, Pratapgarh.

3. Shri Pradeep Mishra, Advocate for UPPCB.

4. Law Officer-1, UPPCB, Lucknow.

5. Regional Officer, UPPCB, Raebareli.

Chief Environmental Officer,
Circle-5

AA—12 91, faqfa @vs, TC-12-V, VibhutiKhand
MR, TETH—226010 Gomti Nagar, Lucknow-226010
§—Aa—-info@uppcb.com e-mail: info@uppcb.com

da¥Tge -www.uppcb.com Web site www.uppcb.com
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The
Action Taken Report

In The Matter Of
Execution Application No. 24/2023
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Original Application No. 44/2022

Saket Girls Pg College Applicant Versus State Of

Uttar Pradesh & Ors.
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Action Taken Report (ATR) on behalf of UPPCB in _compliance of Order passed by
Hon'ble National Green Tribunal, New Delhi on dated 07.08.2023 in the matter of
Execution Application No- 24/2023 In Re: O.A. No0-44/2022 Saket Girls PG College vs.
State of Uttar Pradesh and Others.

Hon’ble NGT, New Delhi vide its order dated 07-08-2023 In Execution Application No-
24/2023 In Re: O.A. No-44/2022 Saket Girls PG College vs. State of Uttar Pradesh and Others,
has been passed the following directions:-

W icsasin The contention of the Execution applicant is that continuous and unabated destruction
of the applicant's college property has inflicted significant mental anguish and profound
financial losses, demanding immediate execution to mitigate further harm and protect the
rights and interests of the applicant.

5. A substantial issue of environment has been raised.

6. Issue notice to the respondent nos. 2 to 6 returnable within four weeks. Respondents are
directed to submit their reply/action taken report by e-mail at judicial-ngf@gov.in preferably in
the form of searchable PDF/OCR Support PDF and not in the form of Image PDF. Action
taken report by the State PCB must be filed before the date of listing.

7. Applicant is directed to take necessary steps for service to the respondents by both ways and
also on available email.

8. Applicant is directed to supply the copy of the application and relevant documents to the
Respondent Nos. 2 to 6 within a week and after compliance of service, the applicant has to
submit an affidavit that the notice and copy of the application have been served upon the
respondent(s).

9. List the matter on 06.09.2023.

10. In the meantime, State PCB is directed to ensure that there should not be any discharge of
untreated water into the open land or the water body and in case of any violation,
environmental compensation must be assessed and realized in accordance with the parameters
laid down by NGT and CPCB in addition to punitive legal actions in accordance with
/7 T — "

That with most respectfully in pursuance to the order dated 07.08.2023 the action taken

report is as under;

1- In compliance to the orders passed by the Hon'ble Tribunal in matter of Execution
Application No- 24/2023 dated 07.08.2023, the on-site inspection was done by the
officials of Regional Office, UP Pollution Control Board, Raebareli on 25.08.2023
Inspection report is annexed herewith as Annexure-1.

2- In compliance of the orders passed by Hon'ble NGT on dated 15.02.2022 and 01.07.2022,
Nagar Palika Parishad, Pratapgarh has not been done the construction of the drain nearby

.
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Saket Girls PG Collage as per the action plan submitted by earlier. The alternative
arrangement for lifting and disposal of the effluent was also removed from the said site.
Hence water logging/sewage was found. A notice was send to Executive Officer, Nagar
Palika Parishad, Pratapgarh by the Regional Office, Raebareli vide letter number-
242/NGT-44/P/2022-23 dated 15.06.2022 and 843/ NGT-44/P/2022-23 dated-09.02.2023
to ensure suitable drainage and disposal of sewage regarding the complaint made by
college management on dated 06.09.2022. Notice is annexed herewith as Annexure-2.

3- During the inspection on 25.08.2023, it was found that the water logging is still present in
the vacant plots on both sides of the college campus. Further due to the monsoon season
the water level of the plots in question is also found to have increased comparatively. It
was observed that in rainy season the overflow of the drain may be meet into the Sai
River. In view of the order passed by Hon’ble NGT on 07.08.2023, a letter was sent by
UPPCB regarding to the construction of the drain and its progress on dated 14.08.2023 to
the Executive Officer, Nagar Palika Parishad, Pratapgarh. Letter is annexed herewith as
Annexure-3

4- In continuation of the letter of UPPCB, the Executive Officer, Nagar Palika Parishad,
Pratapgarh informed vide letter dated 24.08.2023 that the Uttar Pradesh Jal Nigam
(Urban) Construction and Design Services has prepared an action plan of Rs. 1187.63
lakhs regarding the construction of the drain and which has been sent by District
Magistrate, Pratapgarh to the Principal Secretary, UP Government, Urban Development,
Section-5, Lucknow vide its letter dated 14.07.2023 regarding allocation of funds. The
above mentioned letters are annexed herewith as Annexure-4 & 5.

5- In pursuance to the order passed by this Hon'ble NGT a show cause notice has been
issued to the Executive Officer, Nagar Palika Parishad, Pratapgarh vide letter no. H
00197/C-5/Gen-527/23 on dated 01.09.2023 for imposition of Environmental
compensation of Rs. 5.0 lakh per month from 15.06.2022. The copy of show cause notice
for imposition of environmental compensation is annexed herewith as Annexure-6.

Therefore, the action taken report of the UPPCB is being filed for the kind perusal and
consideration of this Hon’ble Tribunal.

Lucknow

Dated @/

(Dr. Ram Karan)
Chief Environmental Officer (Circle-5)
UP Pollution Control Board,
Lucknow.
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............ On due consideration of the issue, we find it difficult to accept the stand that the
College is required to take CTE/CTO or to install STP. Remedial action needs to be taken to complete
the drain and to prevent and control of water-logging by the District Magistrate, Pratapgarh and the
Municipal Council, Pratapgarh. The Applicant College or other stake holders may also be associated in
the process. Budget is not our concern which is to be dealt with by the concerned authoritics,
environment protection being absolute liability of the Stale.

9. Remedial measures for proper drainage and carrying sewage and sullage to the STP,
avoiding inundation and such other areas as may be found necessacy may accordingly be planned and
executed under the supervision of the District Magistrate and action taken report furnished to the
Secretary, Urban Development, UP, The Applicant College will be at liberty to move the District

Magistrate and the Secretary Urban Development for redressal of any further grievance.
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A copy of this order be forwarded to the Secretary, Urban Development, UP and District

Magistrate by e-mail for compliance.”
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R 8. Before proceeding further, we may also note further order of thi_s Tribunal deted
06.12.2019 in O.A. No. 673 /2018 direeting as follows:

"XIL Dircctions:

47. We now sum up our directions as lollows:

i. 100% treatment of scwage may be ensured as directed by this Tribunal vide order dated
28.08.2019 in O.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the
said date, commencement of setting up of STPs and the work of connecting all the drains and other
sources of gencration of sewage to the STPs must bé ensured. If this is not done, the local bodies and the
concerned departments of the States/UTS will be liable to pay compensation as already directed vide
order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in
insitu remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and
their commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as
already directed. In default, compensation will be liable to be paid at the scale laid down in the order of

this Tribunal dated-22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP.
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CONSTRUCTION & DESIGN SERVICES
U. P. JAL NIGAM

CONSTRUCTION & DESIGN SERVICES
U.P. JAL NIGAM

U.P. JAL NIGAM (URBAN)

ESTIMATE FOR CONSTRUCTION OF DRAIN FROM
SOMVANSHI AATA CHAKKI TOWARDS, SAKET
DEGREE COLLEGE AT GAIGHAT MARG
PRATAPGARH, U.P.

Estimated Cost: 1187.63 Lucs. Projeet Manager

Estimate No: C & DS Unit-10

Year 2023-24 U.P. Jal Nigam(Urhan)
Prayagraj
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DPR OF STORM WATER DRAIN WORK FOR GAIGHAT

1.

3.

DRAIN AT DIST-PRATAPGARI
REPORT
AUTHORITY

This Estimate has been prepared in compliance of instruction of District Magistrate Pratapgarh in
his meeting dated -19/05/2023 and Executive Officer, Nagar Palika Parishad, Bela Pratapgach
vide letter 988/NPP-2023 /Nala Nirman dated 10-02-2023 for construction of RCC drain al
Gaighat road from Somvanshi aata chakki towards Saket degree college.

NECESSITY -

At present used water from the market Dahilamau is discharged along the road which is then
dumped into private land near Saket degree college. The collected water is spreading in the near
by arca causing nuisance of flies, odour and mosquito in neighbour. Hence to dispose off this

water construction of RCC drain from Somvanshi aata chakki towards Saket degree college at
Gaighat road is necessary.

RATES

The rates of labour and material have been approved by the General Manager, Ganga Pollution

Control Unit, U.P. Jal Nigam (Urban), Prayagraj vide letter no. 327/genral/171 Dated 01.06.2022 and
Delhi schedule of rates 2021. All the rates are annexed herewith in the estimate.

4.

CONCLUSION

With the above remarks the Estimate for Construction of Drain {from somvanshi aata

chakki towards Saket degree college at gaighat marg pratapgarh U.P. amounting to Rs. 1187.63 Lacs
is submitted for approval and allotment of funds.

el
y
EXECU : i
C.DT'-;E ETE'SEER « (Er Yogesh Kfimar Gupta)
PRATApGAR;H@‘ Project Manager

C. & D. S. Unit-10
U.P.Jal Nigam(Urban)
Prayagraj

' Project Manager
&DS, UNIT-1C
U5 Jdal Nigam, Prayesi
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OFFICE OF THE PROJECT MANAGERC. & D. S. UNIT-10, U.P. JAL NIGAM

(URBAN), PRAYAGRA], U.P.

ESTIMATE FOR CONSTRUCTION OF DRAIN FROM SOMVANSHI AATA
CHAKKI TOWARDS, SAKET DEGREE COLLEGE AT GAIGHAT MARG

el

PRATAPGARII, U.P.
FORM-']'
S.No. Description Work Cost Percentage Total Cost
(RS.) [%) [RS-)
1 |Basic Cost of Work 91285261.20 91285261.20
2__|Contigencies 91285261.20 2.00% 1825705.22
Sub-Total (A) 93110966.42
3 |Deduction of Proficiency| 9311096642 | 500% | 465554832
Sub-Total (B) 88455418.10
4 |Depptt. Centage "B" 88455418.10 10.00% 8845541.81
5 |Labour Cess “B" 88455418.10 1.00% 884554.18
6 |GST @ 18% "B" 88455418.10 18.00% | 1592 1975.26
Sub Total Rs. 118763037.67
Total Rs. 118763038.00
Say Rs.InLacs 1187.63
Prepared By / Recommended By Approved By
(E%daﬂ (Er Yogﬁmar Gupta)
Resident Engineer Project Manager
C.&D.S. Unit-10 C.&D.S.Unit-10

Uttar Pradesh Jal Nigam (Urban)

Prayagra)

Er. D. K. YADAY
RESIDENT ENGINELR
- C.&DS, UNIT-10
U.P. JAL NIGAM, PRAYAGRA]

¢l

EXECuTIVE ENGINEER

C.D.-2, pwp
PRATAPGAR}

Uttar Prade

sh Jal Nigam (Urban)
Prayagraj

b pe —~— -
Project Managad

C o
w.2Js

DS, UMIT-12

CUE 1, P a5 -
H |‘--J.:.ﬂ, FA\.'.. »
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION
DIVISION(SECOND), U.P. JAL NIGAM (URBAN), PRAYAGRAJ, U.P.

ABSTRACT OF COST FOR RCC DRAIN

SOR Description of item

ftem
No.

Unit| Qty. |Ratein Rs.| AmountinRs.

As per |Construction of RCC Drain of Size

1.0 M width and depth upto 2.25 M
Estimat{depth with cover,

Unit

e

Supply of alll M |1288.00) 70873.65
material complete in all respects.

91285261.20

|

Total\ 91285261.2ﬂ

EXECUTIVE}}KIGNE‘E’%
C.D.-2, PW s

PRATAPGARr@/

c/s
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DPR OF STORM WATER DRAIN WORK FOR GAUGHAT
DRAIN AT DIST-PRATAPGARH

DESIGN OFF STORM WATER DRAINS

1. RUNOFF - RAINFALL INTENSITY RELATIONSHIP

All precipitation over the drainage district does not reach the storm water sewer. The
characteristics of the drainage district, such as, imperviousness, topography including
depressions and water pockets, shape of drainage basin and duration of precipitation
determine the fraction of the total precipitation which will reach the sewer. This
fraction known as the coefficient runoff needs to be determined for each drainage

district. There are many methods like rational method, hydrograph method etc to

estimate the storm water runoff.

The rational method is widely used for estimation of urban runoff and is also
recommended by CPHEEO. The rational method as proposed by CPHEEO manual
will be used in this study for estimating the storm runoff. According to the rational

method tke storm runoff reaching the sewer is given by the expression.
Q=10CiA - CPHEEO — Para 3.3.1 on Page No. 41
Where Q is the runoff in m*/hr
“C” is the coefficient of runoff
“

is the intensity of rainfall in mm/hr and

“A” is the area of drainage district in hectares.
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2, RUNOFF - RAINFALL INTENSITY RELATIONSHIP

as per CPHEEO - Para 3.3.1.5 or Page No. 45

The portion of rainfall, which finds its way to the sewer, is dependent on the

imperviousness of and shape of the tributary area apart from the duration of rainfall.

Clause 3.3.1.5 recommends the (ollowing percentage of imperviousness

S. No. Type of Arca Percentage of impreviousness
1 Commercial and Industrial Arca 70 to 96%
2 Residential Arca
(i)  High Density 60 to 75%
(i) Low Density 35 to 60%
3 Parks and undeveloped Area 10 to 20%

The “C” values used in this study for calculating the storm runoff are as below:

CPHEEO P-9 TABLE
S. No. Type of Area Percentage of impreviousness

1 Roads, pathway 20%

2 Residential Area —High Density 60 to 75%

3 Residential Area —Low Density 35 to 60%

4 Commercial Area- High Density 70 to 90%

5 Commercial Area- Low Density 70 to 90%

6 Institutions 5%

7 Open Area Parks etc. 5%

Coefficient of runoff depends on-

~ (a)Imperviousness
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#1373

al . OG
(l,)']‘imc ol Saturation

CPHEEO manual table 3, Yoo .
In 31 18¢ 45 gives the corrections to different coefficients of
runoffs of rectangular & seetor g,

ane c¢r 4
- Pe catchment, Ag per manuals these corrections can
be applicd to other data also,

Hence this correction g

. applied to the coclficient of runoff with respect to time
ofsaturation.

3. INTENSITY OF RAINFALL

Rainfall analysis and method for arriving at the rainfall duration relation has
beendiscussed in the Chapter on rainfal] an

alysis. The rainfall intensity is expressed by
theequation

i=457 /%5

the rainfall intensity for which the sewer has to be designed can be calculated from
theabove formula for any given time of concentration.

Time of Concentration is the time required for the rain water to flow over the ground
surface from the extreme point of the drainage basin and reach the point under
consideration. Time of concentration (tc) on the sewere node is equal to the inlet time (t)
plus the time of flow in the sewer (tf). The inlet time is dependent on the distance of the
farthest point in the drainage basin to the inlet manhole, the shape, the characteristics and
topography of the basin and may vary from 5 to 30 minutes. The time of flow is
determined by the length of the sewer and the velocity of flow in the sewer. A inlet time

- of 20 minutes is proposed to be used in the present study.

4. HYDRAULIC DESIGN
as per CPHEEO - Para 3.4.2.1 on Page No. 46
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o
e ections proposed o be used
Il

are: cirey|
Pezoidal section. Also the flow vy

ar pipe section, open channel flow in
1“ bc gl‘n\vil\,

in nature, Henee the sewer sections will
decianed using Mannings Formy|,
pe v

as given in Cpy IEEO manual:

\7 = ll/"l X “{2/& Sllll

7 = velocity i <
where ! Yy /s

R = Hydraulic Radius in iy
n = Manning Cocfficient of roughness

S = Slope of Hydraulic gradient

5. COEFFICIENT OF ROUGHNESS (TABLE 3.4 ON PAGE 47)

The coefficient of roughness depends on the material of sewer such as concrete
pipes,concrete masonry etc. CPHEOO Manual Table 3.4 prescribes the “n” value to be

| 1 ¥ S
adoptedin the design depending on the material of construction. Accordingly the

following “n”values are proposed to be used.

SN Material n Value Adopted
. No.
- 0.013
1 Concrete pipe 0.005
2 Concrete Masonary 020 |
3 Stone Pitching ‘
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(URBAN), PRAYAGRAJ, U.p

ABSTRA
CT OF COST FOR RCC DRAIN WITH COVER
Unit Estimate Por Moter
(Size 1.0M X 2.25M)

of

Description of item

Excavalion in foundation in Kankar mix soil §
15m and lead up 10 30m . And indudin;“ﬁ‘l:::l; d\‘ﬁ Kt up to
ramming of excavated earth into the space et ;ennq and
and the sides of foundation trenches or into the P;ib.\mdmg
removal and disposal of surplus erath as d‘fedpdn‘h and| cum. 218
engineer in charge upte a distance of 30 m thom meehub; the

yrenches including all T & P phowarah and bask:\a‘::

254.51

’@ Evﬁon from 1.5m t0 3.0 m
20 cm. gauge stone ballast, coarse sand and

concrete with
cement in proportion of 8:4:1 in foundalion and under fi
: h 00rs
including S0 2!l materials, fabour , tools and plants elc. cum. 0.21
required for proper comptetion of the work. i

RCC work with cement approved coarse sand and 2 em gauge

approved stone ballast in the propertion of 1:1.53 in lintels of
door and vindows, excluding slo reinforcement and its bending
nd bonding the same with 24BWGGL

put including its fixing @
o and including necessary centring and shultering

ng sfo all melerials required for propet
sha'l not ke

pinding WI¢
etc. and also includi
completion of the work. Strength of the concrete

less than M-20.
| reinforced concrete of reinforced brick viork

TOR HYSD ] stee

when not included in overall rates) wrought 1o required shape
as necessary including bending for proper {

work and including supply of steel its westage. Bend hooks and
au\horized overlapping shall be measured Up!

ry barnca

high tempora
2.00m made

) of 40x40x6mm

mx. :
flow MS tube poslsmorxzonla\
ick WS sheel. The

R

! cum. \ 2.52 m

137

oF THE EXECUTIVE ENGI
fIcE NEER, CONSTRUCTION DivISION(SECOND), U.P. JAL NIGAM

\ Unit \ Quantity |Rateln Rs. :
|
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION(SECOND}, U.P. JAL NIGAM : 1 3 8
{URBAN), PRAYAGRAJ, U.P.
DETAILED MEASUREMENT OF RCC DRAIN WITH COVER
Unlt Estimata Par Motor
(Slze 1.0 M X 2.25M)

Sl. | SOR Doscilption of itom Unit] Mo |Longth| Width | Depth | Quantity
No. | ltem

No.
1 Excavation In foundation In ordinary soit (loamclay or sand)

including Iift up 1o 1.5 m and lead up (0 30 m and Including
filing, watering and ramming of excavaled onith inlo tha space
betwoon the building and tho sides of foundation trienches or
mnto tho plinth and romoval and disposal of suplus erath ns
direcled by tha enginoer in chargo uplo a distanco of 30 m (rom
tho foundation trenchos Including ol T & P phowarah and
bashet ete. comploto,

Excavation iom Lhmilo 30m cum.| 1 1 2.1 1200 252
Concrete with 20 em. gauge stona baliast, coarse sand and
cement in proportion of 8:4:1 In foundation and under floors
including S/O nll malerials, labour |, tools and plants otc.
required for proper comploetion of the work.

3 RCC wotk with coment approved coarse sand and 2 cm gauge
approved stono ballast in tho proportion of 1:1.5:3 in lintels ol
door and windows, excluding s/o relnforcement and its bending
but including its fixing and bonding the samo with 24 BW.G.G.I
binding wiro and Including necessary centring and shultering
etc. and also Including sfo all malerials roquired for proper
completion of tho work. Strength of the concrete shall not bo
less than M-20.
Wall of Drain Cum| 2 1 0.20 225 09
Cover Drain Cum| 1 1 180 | 015 02/
Sub Tatal 1.55

cum 1 1 2.1 1.500 3.15

N

cum.| 1 1 2.4 0.10 0.21

Cum| 1 1 190 | 0.20 0.32

4 TOR HYSD / steel reinforced concrela or reinforced brick work
(when not included In overall rates) wrought to required shape
as necessary Including bending for proper completion of the an 1.55x 1.5% x 78.50 1.83
work and Including supply of stecl its wastage. Bend hooks and
authorizod overlapping shall be measured uplo floor two level,
@1.5%
1 cement : 3 Coarse sand Sqm| 1 1 28 2.800
5 Bailing out or pumping oul subsoil water cum 5.670
Provicing and erecting 2.00 melre high temporary barricading
at site; each panel of sizo 2.50mx2.00m made of 40x40x6mm
angle iron or 50x50x3mm hollow MS lube posts/horizontal
members/bracings covered with 1.63mm thick MS sheet. The
sheet shall be fixed with 30x5Smm MS (lat by suitable

! welding/riveting. Tho pancls shall be made so that gap of 50cm
’ above the ground is avaitable making overall height as 2.5m.
MS channel ISLC 75 @ 5.70 kg/m, 50cm long shall bo provided
at the bottom having oval shaped holes of size 50x25mm at
both ends with 50cm long MS anglo 40x40x6mm bracing.
Suitable arrangement shall be made (o fix the barricading to
: avoid from overturning by providing 250mm long expansion
7 {asteners at both ends. The work shall be executed as per mtr | 4 4.000
drawing/direction of Engineer-In-Charge which Includes writing
and painting, arrangement for traffic diversion sych as traffic
signals during construction at site for day m'ud night, glow
lamps, reflective signs, marking, fiags, caution tapo as dirccled
by the Englneer-In-Charge. The barricading provided shall be
-retained in posilion at site continuously lic shifling of
barricading from one location to analher location as many times
as required during the oxecutlon of the entire work Lill lls
completion. Rate include Its malntenance for damages,
palnling, all incidentals, labour materlals, equipmonts and
works requlred to exaecute the job. The barricading shall not be
removed without prior approval of Enginesr-in-Charge.

e ih RYRDAY
RESIDENT ENGINEER
C.&D.S., UNI'T-10
TLEL JAL NIGAM, PRAYAGRA]
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LABOUR and MATERIAL RATES Sfot the

Year 2022-23 PRAYAGRAJ
HA |\\‘t‘ |.x\|n\lll“[\|:lh—r‘-‘\l R.‘llos s;lncliulw\l ],'\. “‘M.. (“-(-‘ '. l' r Jill Nil’:llll (Ufbiln). l)my“gmj
vide order no. 312720 en’17) Late 01062022 For DER Breparation . Inflation: 1) %
Description  Code RATE__Unit
LABOUR
MISTRY 101 650.00 DAY
MASON/STONE MASON 102 600.00 DAY
UELDARMAZDOOIVDIGGER/DRESSER 103 500.00 DAY
COOLIE 104 §50.00 DAY
BLACK SMITH 105 600.00 DAY
BHISTI 106 §500.00 DAY
CARPENTER 107 600.00 DAY
HAMMER MAN 108 550.00 DAY
PAINTER 109 600.00 DAY
WHITE WASHER 110 550,00 DAY
MECHANIC 111 €00.00 DAY
HELPER 112 §50.00 DAY
WATCHMAN 113 550.00 DAY
FITTERPLUMBER 114 650.00 DAY
JUNIORFITTER 115 §50.00 DAY
SPECIAL LABOUR FOR ROCK CUTTING 116 €00.00 DAY
CHISELLERS 117 550.00 DAY
SPECIAL MAZDOOR/COOLIE(FOR RUBBING AND POLISHING) 118 600.00 DAY
MATE 119 500.00 DAY
PESHRAJ 120 500.00 DAY
TILELAYER 121 5§50.00 DAY
THATCHER 122 550.00 DAY
MASON(JUNIOR) 123 £0.00 DAY
WOMAN COOLIE 124 §00.C0 DAY
CHOWKIDAR 125 500.00 DAY
WORKAGENT 126 600.00 DAY
DRIVER FOR CONCRETE MIXER 127 600.00 DAY
CLEANER 128 50000 DAY
WELL SINKER 130 £50.c0 DAY
WORK MISTRI 131 650.00 DAY
TAR BOILER MAN/FIRE MAN 132 500.00 DAY
STONE DRESSER 133 600.00 DAY
BORER(BORING MECHANIC) 134 550.00 DAY
DIVER 136 600.00 DAY
ASSISTANT BORER 137 550.00 DAY
MATERIAL
BRICKS ISTCLASS 235 8000.00 1000NQ.
BRICK TILESISTCLASS 236 7200.00 100ONOS
BRICKS OVER BURNT 240 6600.00 1000NOS
BRICKS SUNDRIED 241 6500.00 1000NOS
DIFFERENCE IN RATES OF IST CLASS & SPECIALLY MOULDED BRICKS 243 1000.00 1000NQOS
BRICK BALLAST 40MM GAUGE 244 1000.00 Cum.
STONE BALLAST 40MM GAUGE 245 1200.00 CuM.
STONE BALLAST 20MM GAUGE 245 4100.00 CuM.
STONE GRIT 10-12MM 247 3500.00 Ccum.
PEBBLES OR FINE GRAVEL 248 3000.00 Cum.
COARSE SAND(BADARPUR) 249 3500.00 CuMm.
LOCAL SAND 250 1000.00 CuMm.
CEMENT 251 475.00 BAG
WHITE CEMENT 252 2000.00 BAG
WHITE LIME(SLAKED) 253 10000.00 CUM
WHITE LIME(UNSLAKED) 254 185000 QTL
KANKAR LIME 255 6500.00 CuM
SURKHI 256 2000.00 CUM
SHINGLE 257 220000 CUM
EARTH 258 500.00 CUM
STONE 50MM THICK 259 700.00 sam
STONE 40MM THICK 260 550.00 sSam
MARBLE DUST 261 6000.00 CUM
MARBLE CHIPS 262 6500.00 CUM
WHITE MARBLE BAGS 263 375000 BAG
. 35073535Ta T ~Note: Rales of Cartage of difierent Pipes are for 8 Kms. Page [of 3

(& scanned with OKEN Scanner

(¥ scanned with OKEN Scanner



33

Schedule of Rates (2022-23) for Building Works PRAYAGRAJ 12 1 4 1

as per Labow/Material Rates Sanctioned by G.M., Gpe > Jal Nip ; A Inflation: 00 %
e 4 CU. U P Jal Nigam (Urban), Prayagrai
vide order no. 322/Gen’171 | date 01.06.2022 For DPR Preparation

liean Rate  Htem Rate
with with Contr's
lem - Contractor's  Profit and
Conde Description Profit__GST12% _ Unit
1001 EXCAVATION 0-1.5M. DEEP IN ORDINARY SOIL.

[ 25451 ¢ 28505 ICUM.
1002 &xﬁaxg,nou 0-1.5M. DEEP IN SOIL MIXED WITH MOORUM, SIFGLE, 172954377 33095 /CUM.
1003 BANKING WITH EXCAVATED EARTH, 03.28 10447 ICUM

1004 SAND FILLING IN PLINTH, 1265.74 1417.68  ICUM

1005 FILLING, DRESSING AND RAMMING EARTH OR SAND OR BAJRI O 65,88 85.7¢
BALLAST OR KANKAR OR SHINGLE. - e A .

1008 EXTRA OVER ITEMS 1001 TO 1005 FOR ADDITIONAL LEAD & LIFT. 45.37 50.82 /CUM

1007 CONC. 40 MM BRICK BALLAST, WHITE LIME & SAND MORTAR (1:2)IN

4 3 - g
FOUNDATIONS AND FLOORS. e - SRy S
1008 CONC. 40 MM BRICK BALLAST, WHITE LIME & SURKHI IN FOUNDATIONS 4970.65  §567.12 /CUM
AND FLOORS(100:16:32),
1009 CONC. 40 MM BRICK BALLAST, LOCAL SAND AND CEMENT (12:6:1) IN 4353.00 488208  /CUM
FOUNDATIONS AND FLOORS.

1010 SAME AS ITEM 1009 BUT FOR 10:5:1. 4596.68 5148.28 /CUM

1011 SAME AS ITEM 1008 BUT FOR 8:4:4. 4955.17 §549.79  /CUM

1012 CONC.40 MM BRICK BALLAST, WHITE LIME AND SAND MORTAR (1:2) IN §715.18 6401.00  /CUM
HAUNCH FILLING.
1013 CONC.40 MM BRICK BALLAST & KANKAR LIME IN ROOF TERRACING. 7221.84 8088.47  /CUM

1014 CONC. 25 MM BRICK BALLAST, WHITE LIME AND SURKHI (100:18:36) IN 7361.57 824486 /CUM
ROOF TERRACING.
1015 C.C. 20 MM STONE BALLAST, COARSE SAND AND CEMENT 4:2:1. 11422.03 1279267 /CUM

1018 SAME AS ITEM 1015 BUT FOR 6:3:1. 10522.83 1178557  /CUM

1017 SAME AS ITEM 1015 BUT FOR 8:4:1. {1015838" 1137738  scum

1018 R.C.C. DOOR SILLS, CHAUKHATS ETC. WITH CEMENT, COARSE SAND AND 14687.55

18450.06  /CUM
20 MM STONE BALLAST 1:1.5:3

1019 R.C.C. WITH CEMENT, COARSE SAND AND 20 MM STONE BALLAST 1:1.5:3 14823.88  16602.75

ICUM

IN LINTELS OF DOORS AND WINDOWS.
1020 SAME AS ITEM 1019 BUT FOR SLABS. 16274.05 1822695 /CUM
1021  SAME AS ITEM 1018 BUT IN LIGHTER BEAMS. 1677126 1878382  /CUM
102 SAME AS ITEM 1019 BUT IN HEAVIER BEAMS. 1910358 2139801  /CUM
1023 ReC. wﬁH CEMENT, COARSE SAND AND 40 MM STONE BALLAST 1:1.5:3 1112122 1245597 /CUM

_IN RAFT FOUNDATIONS & FOOTING.

“ 1024 R.C.C.WITH CEMENT, COARSE BAND AND 20 MM STONE DALLAST 1:1.5:3  [17677.46 71970875  ICUM
2727 INT BEAMS, SLABS, COLUMNS,

1025 . SAME AS ITEM 1024 BUT INR.C.C. COLUMN 1:1.5:3. 17158.87  19217.93  /CUM

-.1026 “ : SAME AS ITEMS 1018 TO 1024 BUT WITH SHINGLES (DEDUCT FROM ITEMS 1803.01  2019.37 /CUM
Ui 1018 TO 1024). i - i

2587-2037. 10 . . Nofo: liem Ratos ore based on aflached Labour/ Material Rato List, ~  Page 1of40
b2 e i Conuactor_s profitis given on cement and steel

v
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13

Schedule of Rates (2022-23) for Building Works PRAYAGRAJ

as per Labour/Material Rates Sanctioned by G.M., GPCU, U P Jal Nigam (Urban). Prayazii Inflation: 0%

ade order no. 327/Gen/1 71, due (41.06.2022 For DPR Preparati Jeent Rute— Hiem Kute
.-——‘ fde tere e (1.06.2022 For DPR Preparation ' with with Contr's

Jtem — Contractor’s — Profit and

Code Description Profit  GST12% 1Init

1135 SUPPLY OF 40MM THICK C.P. TEAK WOOD DOOR % WINDOW SIUTTERS 54043 S005.36 SO

WITH @MM THICK PLYWOOD OR PRESSED WOOD PANCLS AND FIXING C.P.
TEAK WOOD CLEATS, STOPS, HINGES, LOCK, BOLTS, 1IANDLERS,
SPRINGS & OTHER FITTINGS (EXCLUDING SUPPLY OF FITTINGS).

Contractor's profit Is given on cement and steel

oo

1136 SAME AS ITEM 1135 BUT IN DEODAR WOOD 40 MM THICK. A332.37  AB52.25  ISOM
1137 SAMEAS ITEM 1135 BUT IN SHEESHAM WOOD 40 MM THICK. 440256 493085  ISQM
1138 SAME AS ITEM 1135 BUT IN SAL WOOD 40 MM THICK. 3697.17 414083 iSOt
1139 SAME AS ITEM 1135 BUT IN KAIL WOOD 40 MM THICK. 313550 351176 /SOM
1140  SAMEAS ITEM 1135 BUT IN CHIR WOOD 40 MM THICK. 331327 371087  /SQM
1141 SAME AS ITEM 1135 BUT IN COUNTRY WOOD 40 MM THICK. 261244 292594 /SOM
1142  APPROXIMATE COST OF IRON-FITTINGS FOR DOORS & WINDOWS. s
1143 APPROXIMATE COST OF OXIDIZED {RON-FITTINGS FOR DOORS & ns

WINDOWS.
1144  APPROXIMATE COST OF BRASS-FITTINGS FOR DOORS & WINDOWS. s
1145  APPROXIMATE COST OF OXIDISED BRASS-FITTINGS FOR DOORS & iLs
WINDOWS.
1146 ROLLED STEEL JOISTS LIGHT SECTION 0.0 - 7.5M HIGH. 2004.44 224497  [QTL
1147  ROLLED STEEL JOISTS HEAVY SECTION 0.0 - 7.5M HIGH. 392032 439076  /QTL
1148 EXTRA ON ITEMS 1146 & 1147 FOR MORE THAN 7.5M HEIGHT. 123204 137988 /QTL
1149 MILD STEEL OR IRON WORK OF SMALL SIZE & SECTIONS. 16349.12  18311.01  /QTL
4450  MILD STEEL OR IRON WORK IN HEAVY SIZES. 17448.42 1954223  /QTL
1151 MILD STEEL OR IRON IN PLAIN WORK. (71513408 fe9s0.7  /QTL
4152 CUTTING ROLLED STEEL JOISTS UPTO 225MM X 100MM. 361.47 40485  ICUT
4153 CUTTING ROLLED STEEL JOISTS ABOVE 225MM X 100MM. 72294  809.69  /CUT
1154  CUTTING OF PLATES & ANGLES UPTO 20MM THICK. 15843  177.41  ISQM
1155  CUTTING ROUNDS UPTO 15MM DIA. 9.03 1041 [CUT
" 4456 BORING HOLES IN MILD STEEL OR IRON UPTO 10MM DIA. & UPTO 6 MM 48.55 5438 [HOLE
THICK PLATE.
1157  SAME AS ITEM 1156 BUT HOLES 10 - 20MM DIA. & 6.0 - 13.0 MM THICK 74.21 83.12 [HOLE
. PLATE.
1158 PROVIDE & FIX 100MM DIA, C.1. DOWN PIPE. 81622 91416 /RM

159 : FIX aAnaeo IRON WIRE FENCING TO POSTS. 89.37 100.10  /RM

60 S‘Ui.’F_’LY' & FIX SINGLE ALLAHABAD TILES FOR ROOF WORK. 96085  1076.45 /SQM
‘515i : #A’Me AS ITEM 1160 BUT FOR DOUBLE ALLAHABAD TILES ROOF, 1537.35  1721.83  /SQM
3..'25-07;29'2'2 Ty Rl e Rales are based on siiached Labour! Malerial Rate st~ Page6of40
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S«"""l’”l’)" ‘{\f‘:n}\‘l{ingﬂ Jor Sewerage Works PRAYAGRAJ 1Y 1 4 3
as per Labour/Material Rates Sanctioned by G\ Py s \GRA.

) MGPC 2 . : 0%

ide ander 10 327/Gen'171,date 01.06.202 For o k’;ﬁ,i','.,{;‘l Nigam (Urban), Prayarai____Juflafion: 07

frem 5 o with with Contr's

Coude Description Contractor's — Profit and

26 EXCAVATION 1.5 - 3.0M DEEP OMDPA e Profit  GST 12% Unit
30 CHISELLING. EP IN DECOMPOSED oR SOFT ROCK BY B 1656.30 185506  /CUM

27 EXCAVATION 3.0 - 4.5M DEEP |
30 CNSELLING., N DECOMPOSED OR SOFT ROCK BY 1802.87 2131.22  /ICUM

4028  EXCAVATION 4.5 - 6.0M DEEP IN
CHISELLING. DECOMPOSED OR SOFT ROCK BY 220867 247371 ICUM

29 EXCAVATION 6.0 - 7.5M DEEP |
- CHISELLING. N DECOMPOSED OR SOFT ROCK BY 2685.23 3007.46  /CUM

30 EXCAVATION 7.5 - S.0M DEEP
30 CHISELLING. IN DECOMPOSED OR SOFT ROCK BY 3320.35 371878 /CUM

3031 BAILING OUT OR PUMPING OUT SUBSOIL WATER. = 5247 | 17043  icuMm

3032  CLOSE TIMBERING IN TRENCHES 0.0 - 3.0M DEEP, 1114.62 1248.37  /SOM

3033 CLOSE TIMBERING IN TRENCHES 3.0 - 6.0M DEEP. 1415.04 1584.85 /SOM

3034 CLOSE TIMBERING IN TRENCHES 6.0 - 9.0M DEEP. 1620.46 181492 /SOM
3035 g‘écé;saE TIMBERING LEFT IN TRENCHES (UNUSED TIMBERING) 0.0 - 3.0M 6473.45 725027 /sQM
3036 g!ég'gE TIMBERING LEFT IN TRENCHES (UNUSED TIMBERING) 3.0 - 6.0M 7993.83 £953.03 /sQM
3037 g'égisf TIMBERING LEFT IN TRENCHES (UNUSED TIMBERING) 6.0 - 8.0M 8884.83 8951.01  /SQM

3038 CLOSE TIMBERING LEFT IN TRENCHES (USED TIMBERING) 0.0 - 3.0M DEEP. 2653.96 2972.43  /sQmM
3039 CLOSE TIMBERING LEFT IN TRENCHES (USED TIMBERING) 3.0 - 6.0M DEEP. 3284.22 3688.53 /sQM

3040  CLOSE TIMBERING LEFT IN TRENCHES (USED TIMBERING) 6.0 - 9.0M DEEP. 3681.44 4123.21 /sQM

3041 OPEN TIMBERING IN TRENCHES 0.0 - 3.0M DEEP. 658.64 737.68 saM
3042 OPEN TIMBERING IN TRENCHES 3.0 - 6.0M DEEP, 837.66 938.18  /sQM
3043  OPEN TIMBERING IN TRENCHES 6.0 - 9.0M DEEP. 1024.18 1147.09 /sQMm
3044 OPEN TIMBERING LEFT IN TRENCHES (UNUSED TIMBERING) 0.0 - 3.0M 3633.00 4065.96 /sSQM
DEEP.
3045 OPEN TIMBERING LEFT IN TRENCHES (UNUSED TIMBERING) 3.0 - 6.0M 4437.75 4970.28  /sQm
' DEEP,
3046  OPEN TIMBERING LEFT IN TRENCHES (UNUSED TIMBERING) 6.0 - 9.0M §314.52 595227  /sQM
DEEP.
-.3047 OPEN TIMBERING LEFT IN TRENCHES (USED TIMBERING) 0.0 - 3.0M DEEP. 1503.20 1683.58 /sQM
3048  OPEN TIMBERING LEFT IN TRENCHES (USED TIMBERING) 3.0 - 6.0M DEEP. 1850.61 207268 /SQM
" 3049 'OPEN T]MBERING LEFT IN TRENCHES (USED TIMBERING) 6.0 - 9.0M DEEP. 2225.84 249294 /saM

" 3080° . SHEET PILING IN TRENCHES 0.0 - 3.0M DEEP (SCRAP VALUE OF SHEETS & 309840 347020 /SOM
7. | ANGLES & SALVAGE VALUE OF TIMBER WILL BE DEDUCTED). ”

SIS
(&
. e s A

5 2 _V "*"w..,_ L T - “‘;;;”';U!W-.“‘n.rn‘r?a‘iis.u“ l:abourl Ma'le‘da'l'Ra‘ieﬁng“:—“-'
L 2507-2022 10 e ““.'&%ﬁ?ﬂmsﬁzﬁm oncement and steel
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Description

Providing and erecig 2 00 metre hightemsara s sarzad ng at sz
cachipanelefsize 2 59mi 2. 00m mado of 4(\\:0'&::::;.-,:1:;!:: u;;\ r;:
50x50x3mm holigw AS tube posts‘honizont b
covered with 1.63mn1 theck WS sheel. The sheet chall bo ixed with
30xSmm MS flat by suitable veelding’riveting The pansls shali l.:c
made so that gap of 50cm above the ground is available making
overall height as 2.5m, MS channel ISLC 75 @ 5.70 kg'm, 50cn~1
long shall be provided at the bottom having oval shaped holes of size
50x25mm at both ends with 50cm long MS angle 40x40x6mm
bracing. Suitable arrangement shall be made 1o fix the barricading to
avoid from overlurning by providing 250mm long expansionfasteners
atboth ends. The work shall be executed as per drawing/direction of
Engineer-in-Charge which includes writing and painting, ;rrangemen(
fortrallic diversion such as traffic signals during consiruction at site
forday and night, glow lamps, refleciive signs, marking, flags, caution
tape as directed by the Engincer-in-Charge. The barricading provided
shall be retained in position at site conlinuously i/c shifting of
barricading from one location to another location as many times as
required during the execution of the entire work tillits completion.
Rate include its maintenahce for damages, painting, allincidentals,
labour materials, equipments and works required (o execute the job.
The barricading shall not be removed without prior approval of Engineer-
in-Charge.

al membarsbracings

(Note :- One time payment shall be made for providing barricading
from start of work till completion of work i/c shifting. The barricading
provided shall remain 1o be the property of the contractor on completion
of the work).

Taking out existing kerb stones of all lypes from footpath/ central
verge, including removal of mortar elc., disposal of unserviceable
malerial o the dumping ground, for which payment shall be made
separately and stacking of serviceable material within 50 metre lead
as per direction of Engineer-in-Charge.

Taking out existing CC interlocking paver blocks from footpath/ central
verge, including removat of rubbish etc., disposal of unserviceable
material to the dumping ground, {or which payment shall be made
separaltely and stacking of serviceable material within 50 metre lead
as per direction of Engineer-in-Charge.

Laying old cement cocrete interlocking paver blocks of any design/
shape laid In required line, level, curvature, colour and palle{n over
and including 50 mm thick compacted bed of coarse sand, filling the

" jolnts with fine sand etc. all complete as per the direction of Engineer-

in-charge. {Old CC paver blocks shall be supplied by the depariment
free of cost).

s 144

Unit Rate

metre (282740

metre 32.40
sqm 108.65
sqm 362.30

" SUBHEAD : 160 ROAD WORK

1340
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o e MOV s/ - 527 123 Retie. Q83 |r.g

qATP LRSI

g & waa 7o dosNo wre, myEe A, &REHS, e @ uRIR B W@ oie N
& gfea Fras YU R qd # 0 s gRa iR dre wie—aiono—44 /2022 Zifrer e
T o, R Ao JRBRYT GRT ReA(G—15.02.2022 B AR UIRT @xdl gY Wia ¥ Ty wfky a1
w15 forar AT @ WA AR B Immediate Remedial Action oF %@ e foar war o)

ge f& A0 Aexer gRT qiRT Saa ARy faAd—15.022022 & HH ¥ TR uifer uRge
qATTE ENT AT @ (A0 9% dwhlfels w0 W UR B AeIH W URIR @ SF aR% Ul SoETs a7
forme @} o §7 H IR 5y oI oY araven @ A oft dem W@ B i 4 e o
e B] W AAfa @1 Rufe wo sy aifdexor & T B Y ot w0 s Brr T
uiftrer gRYE ERT debllold o BRIAE qo7 §gaa afifd @ wig Rife & R w— Rz
01.07.2022 T QY IR FHA g 15 BT I 3M1F Hx fam 7Tar| Ao 1fdiewor grr iRk ey
& guTa 3 Fread g

L On due consideration of the issue, we find it difficult to accept the stand that the College is required to take
CTE/CTO or to install STP. Remedial action needs to be taken to complete the drain and to prevent and control of water
logging by the District Magistrate, Pratapgarh and the Municipal Council, Pratapgarh. The Applicant College or other stake
holders may also be associated in the process. Budget is not our concern which is to be dealt with by the concerned authoritics,
environment protection being absolute liability of the State.
9. Remedial measures for proper drainage and carrying sewage and sullage to the STP, avoiding inundation and such other
areas as may be found necessary may accordingly be planned and executed under the supervision of the District Magistrate and
action taken report furnished to the Secretary, Urban Development, UP. The Applicant College will be at liberty to move the
District Magistrate and the Secretary Urban Development for redressal of any further grievance.
The IA and the main matter are disposed of......” '

TE 5 SwRigq wRd oeer & IguIad # TR Uifersd! IRY<, FaTTTg §RT SHITR B Hrare)
& B T | A0 AfFHROT ERT UG M f&ib—15.02.2022 & AT ¥ TR urferat uRyg gRT £
o fmior &g Sueter aRrlt Tt SRS @ gy w9 @1 Fmio o opft 9w wE wvar wn ¥
# Rl Td ARy @ agaven gARad 371 o & Ffay & UF We-242 / NGT-44/P/2022-
23 feid 15.06.2022 TG 843 /NGT-44/P/2022-23 fSHId 09.02.2023 & #egq A AR aifdery, 7R
gifereT URuE, FaT9Te B ey o) fFy T 7|

78 & a7 dioshio Frer, THETE e, IR, TTE §RT A0 ST &Ra afliew,
T foeell # AT MO0 A&T—44 /2022 Ha Texi Yol Bl a9 R M6 oo T ary &
3r=TiTa AT Execution Aplication No-24/2023 H HI0 S1fAIdRYT ERT UIRA Q¥ R 07.08.2023 Raep
FETa i e 8-
© "....10. In the meantime, State PCB is directed to ensure that there should not be any discharge of untreated water
into the open land or the waterbody and in case of any violation, environmental compensation must be assessed and realized in
accordance with the parameters laid down by NGT and CPCB in addition to punitive legal actions in accordance with law.

List the matter on 06.09.2023.........."
w2
aM-12 4, e @vs, . TC-12-V, Vibhuti Khand
MR TR, FETH—226010 Gomti Nagar, Lucknow-226010
¥—a-info@uppcb.com e-mail: info@uppcb.com
¥ wge -www.uppcb.com Web site www.uppcb.com
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8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No

673/2018 directing as follows:
“XII. Directions:
47. We now sum up our directions as follows:
i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O A No

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting

STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be en;'lzrc ; , /“'/}ho'f
is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensa(io.n m( }/./,’ f
directed vide order dated 22.08.2019 in the case of river Ganga i.c. Rs. 5 lakhs per month per drain, for default ',',1{ "u-l~ e
remediation and Rs. 5 lakhs per STP for default in commencement of setling up of the STP. ' e

ii. Timeline for completing all steps of action plans including completion of settin ; 7 B I

till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain asj:llreadf: Zﬁiﬁfj 7: ‘éet;cftll’l'lcz;n,;mz,;’f”;{”g
will be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Gangu i.\: 1[?:

10 lakhs per month per STP....... "
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